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1. Special priority in edlocation of 
steel and cement to public enterprises.

2. High level intervention to reduce 
bottlenecks arising from power shor­
tage and failure.

3. Indigenous suppliers of material 
and equipments were vigorously pursu­
ed for expediting supplies.

4. Where the contractors had failed, 
the manufacture of items were taken 
up departmently.

5. Steps have been taken to expedite 
ixoport of certain critical items and 
And necessary foreign exchange re­
sources.

The estimated additional expenditure 
likely to be incurred as a result of de­
lay in completion of the projects men­
tioned in the Annexure was Rs. 86.00 
crores.

Survey regarding spending fey tourists

1846. SHRI YAMUNA PRASAD 
MANDAL: Will the Minister of TOU­
RISM AND CIVIL AVIATION be 
pleased to state

(a) whether Government propose 
to conduct a fresh survey regarding 
spending by tourists; and

(b) if so, the reasons therefor7

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI SURENDRA PAL 
SINGH): (a) Such a survey has already 
been initiated by the Department of 
Tourism.

(b) The last such survey covered a 
period of one year from October, 1072 
to September, 1973. Owing to escala­
tion of prices, the energy crisis and 
consequent rise in international air 
fares, the average spending estimated 
at the time of the last survey has be* 
come out of date. As such, it was 
considered necessary to conduct a fresh 
survey of foreign tourists expenditure 
to arrive at a more realistic estimate

of foreign exchange earnings from 
tourism as also to determine the pat­
tern and priorities of investments in 
tourism infrastructure and promotioh.
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1848. SHRI INDRAJIT GUPTA: 

WiU the Minister of COMMERCE be 
pleased to state.-

(a) whether Government have ask­
ed Indian Jute Mills Association and 
Calcutta Jute Fabric Shippers Asso-
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ciation to suggest a formula for fur-
nishing shippin,g bills for the- ;purpose 
of disbursement of IO per cent cash 
subsidy on h'essian exports; and 

(b ) if so, the fac~s thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):. 
(a) and (b). Indian Jute Mills Associa-
tion had represented to the Govern-
ment abut certain difficulties :faced by 
them. These are being looked into by; 
the Jute Commissioner in consultation 
with Indian Jute Mills Association 
and Calcutta Jute Fabric Shippers 
Association. 
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Take-over of management or nationaID 
Co's Jute Mill at iSankrail, How:rah 

1850. SHRI INDRAJIT GUPTA: Will 
the Miniser of COMMERCE be pleased 
to state: 

(a) the circumstances which 
prompted Government to take-over 
tlhe management of the National Co's 
jute mill at Sankrail, Howrah; 

(b) whether the newly appointed 
Chairman and members of the Board 
of Directors have any experience in 
running a jute mill; and 

(c) whether it is proposed to return 
the company's mill to , the former 
management after some time? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): 
(a) Management of. the National Co .• 
Calcutta was taken over by Govern-
ment because Government was s11tisfi. 
ed that the persons incharge of the 
Company had by diversion of funds 
brought about a situation which was 
likely to affect production in' the under-
taking and it was necessary to prevent 
such a situation. 

(b) 'The newly appointed manage,, 
ment has sufficient expertise in the 
r unning a jute mill. 

( c) No, Sir. 




